| TEM NO 29 REG STRAR COURT. 1 SECTION 111
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
BEFORE THE REG STRAR S. G SHAH

Petition(s) for Special Leave to Appeal (Civil) No(s).2612/2010

COWR. OF TRADE TAX, U. P. Petitioner(s)
VERSUS
M S GOVI ND VANASPATI P.LTD. & ANR Respondent (s)

(Wth appln(s) for exenption fromfiling OT.)
Date: 27/10/2010 This Petition was called on for hearing today.

For Petitioner(s)
M. @nnam Venkat eswar a Rao, Adv.

For Respondent (s)

UPON hearing counsel the Court nmade the foll ow ng
ORDER

As | ast chance, outcone of dasti service to be filed
before 6.12.2010.

If not filed, list before the Hon bl e Judge in Chanbers
for non-prosecution without waiting for formal order fromthis

Court on that count.

(S. G SHAH)
Regi strar

hj



